(I TEM NO. 70 REG STRAR COURT. 2 SECTION |11 A
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal No(s). 5025/2015

BSNL Appel | ant ('s)
VERSUS

COVMNR. TRADE TAX, U.P. Respondent ( s)

W TH

C. A No. 5026/2015
C. A No. 5027/2015
(Wth Ofice Report)
Date : 13/04/2016 This appeal was called on for hearing today.
For Appellant(s) M . Sanbhav Gupt a, Adv.
M. Rajiv Tyagi, Adv.

For Respondent (s) M . Abhi nav K. Mal i k, Adv.
M. Ravi Prakash Mehrotra, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
Ld. counsel for t he appel | ant shal | within a peri od of
weeks file the affidavit of val uation.
List the matter again on 12.07.2016.
(M V RAMESH)
Regi strar
SB

f our



